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PRASARBHARATI
(BROADCASTING CORPORAnON OF INDIA)

NOnnCATION
New Delhi, the 5th June, 2002

— În exercise ofthe powers conferred by Section 33 read with Sub-section (2) of Section 9
of the Pras^ Bharau (Broadcasting Corporation of India) Act. 1990 (25 of 1990), the Corporation, with the prior approval of 
the Central Government, hereby makes tlie following regulations, namely:—

1- Short title and co m m c n c cm cn t(i) These regulations may be callcd the Prasar Bharati 

(Broadcasting Corporation of India) (Junior Security posts) Service Regulations, 2002. 

(ii) They shall come into forcc on the date o f  their publication in the Official Gazette.

2. p lication These regulations shall apply to the post specified in column 1 o f the 
relevant schedule to the regulations.

3. Initial Constitution Before commencement o f these regulations, the offlc .ts holding the 

posts o f security Officer Grade II, Grade HI, Assistant Security Office , Head Security 

Guard (Headquarter) and Head Security Guard on regular basis shall be deemed to have 

been appointed in accordance with the provisions o f  these regulations. The service 

rendered by them before the commencement of these regulations shall be taken into 

account for deciding the eligibility for promotion to the next grade.

4 Number of posts and scales o f pav > The number of posts and their scales o f pay shall be 

as specified in columns 2 and 3 of the Schedule annexed hereto.



5. Method of Recruitment. Age limit and other Qualifications etc. The method of 

recruitment of the said posts, age limit, qualifications and other matters relating thereto 

shall be as specified in the columns 4 to 11 o f the said Schedule.
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6. Disqualification No person-

(a) who. has entered into or contracted a marriage with a person having a spouse living; 

or

(b) who, having a spouse living, has entered into or contracted a marriage with any person, 

shall be eligible for appointment to the said posts;

Provided that the Corporation may, if  satisfied that such marriage is permissible 

under the personal law applicable to such person and the other party to the marriage and 

that there are other grounds for so doing, exempt any person from the operation of this 

regulation.

7. Power to relax Where the Corporation is of the opinion that it is necessary or 

expedient so to do, it may, by order, for reasons to be recorded in writing, relax any of the 

provisions o f these regulations v«th respect to any class or category or persons, with the 

previous approval of the Central Government,

8. Savings Nothing in these regulations shall affect reservation, relaxation o f age limit and

other concessions required to be provided for persons belonging to the Scheduled Cistes, 

the scheduled tribes and other special categories or persons in accordance with orders

issued by the Central Government, from time to time in this regard.

9. Interpretation.- If any question relating to interpretation o f these regulations arises, it

shall be decided by the Corporation.



Name of Number
post of posts

I Scale of 
: pay

I

Whether 
Selection 
by merit or 

1 Selection-
1 cum - 
j Seniority

Age Kmit 
for direct 
recruits

Educational 
and otber 
qualifications 
required for 
diiwt recruits

SOHMiLE

WTiether age 
and
educational 
qualifications 
prescribed for 
direa recruits 
will apply in 
the case of 
promotees

Period of 
probation, 
if any

\Iethod of 
recruitment

Grades from which 
promodofi/
Deputation/absorption to 
be made

Ifa
Etepartmental 
PromotioD 
Committee 
exists, what is 
its
composition

I

1 3 10 n
5

Security 
Officer 
Grade II

12*

(2001)

•subject
to
variation
dependant
on
workload

Rs.
5000­
150­
8000

Selection
âim-

Senioritv

Not
applicable

Not
applicable

No Two years 50% by 
promotion 
and 50% 
by
d^utation

(i) Promotion from amongst 
the Assistant Security 
Officer Grade III with 8 
years in the grade.

(ii) Deputation of the officers
of the rank of Assistant 
Sub-Inspector of Police 
with atleast 5 years 
service in the State 
Police or Central Police 
Organisation

Note J :The period of 
deputation ordinarily not to 
etceed 3 years.
Note 2: However in case of 
deputation maxinwm age 
limit is 55 years as on the 
date of receipt of 
application.______________

Gi)

(i) Deputy 
Director 
General 
(Security> 
Chairman 
Station 
Director of 
station 
concerned - 
Member 

(iii)Station
Engineer of 
station 
concerned - 
Mender



0\

Name of 
post

Number 
of posts

Scale
of
pay

Whether
Sdection
by merit or
Selection-
cum-
Seniority

Age limit for direct 
recruits

Educational 
and otho’ 
qualifications 
required fix 
direct recruits

Whether age 
and
educatiooai 
qualifications 
prescribed ftrr 
dirwt recruits 
will apply in 
the case of 
promotees

Period of 
probatioii, 
if any

Method of 
recruitment

Grades from which 
fHtHHOtioa/ 
Deputarioa^ 
absorption to be 
male

Ifa
E>epartmentat 
ProDKrtion 
Committee 
exists, what is its 
composition

1 8 10 n
Security 
Officw 
Grade HI

2*
(2001)

*sul^ect to 
variation 
dependant 
on
workload

Rs
4000­
100­

6000

Selection-
cum-
Seoiority

Not exceeding 50 years. 
Note 1: The crudal 
dale for determining the 
age limit will in each 
case be the dosing date 
for receipt of 
application from 
candidates in India 
(other than A n H am an  

Nicobar Islands and 
LaJcshadweep).
Note 2: In respect of 
posts, the qjpointmait 
to which are made 
through the 
Employmatt 
Exchanges, the crudal 
date for deteTninifig the 
agelimh wiD in each 
case, be the iast date up 
to whidithe 
Employmart 
Exchanges are ^ e d  to 
subnm the name.

Retired/Rdeas 
ed Army 
personal (who 
held the rank 
of Subedaror 
Subedar Mjyor 
(Executive) 
including 
hocwraiy 
Lieutenants/ 
Captains aad 
equivalent 
ranks in the 
Navy and .Air 
Force.

Not applicable. Two years E>irect 
recnutmwit 
Ming 
which by 
promotioo, 

both
by
deputation

(i) Promotion from 
amongst the 
Assistant 
Security 
Officer with not 
less than 5 
years qualifying 
service in tbe 
grade. 

Cii)Deputatjon of 
ofiBcCTs of the 
rank of 
Asastant Sub­
Inspector of 
Police or 
equivalait. 

jVote /  :The period 
of deputation 
ordinarily not to 
exceed 3 years 
Note 2: Ho|[eva- 
in case of 
defHitation 
mayimiim aga 
limit is 55 years as 
on tbe date of 
receipt of
aptrfjottiotL_______

(«)

1) Deputy 
Direaor 
Geneal 
(Security )- 
Chairman 
Station 
CKrector of 
station 
concerned - 
Manber 

ni)Station 
Enginewof 
station 
concerned - 
Menber

0  

fi

1

I

a4—I

Tcn
3



Name of Number Scale of Wbetha- Age iirtrit for direct Educational Wbetha-age Period of Method of Grades from which Ifa
post of posts pay Selection recruits and otho' and probation. recmrtmoit promotion/ Dq>artn«tta]

by merit or qualifications educational if any Deputation/ Promotion
Sdectkm- required for qualifications absorption to be Committee
cum - direct recruits prescribed for made easts, whal is hs
Seniority direct recruits 

will apply in 
the case of 
promotees

com po^on

1 2 3 4 5 6 7 g 9 10 11
Asa start 1* Rs. Selection Not exceedii^ 30 years RetHBd/ No. However Two years Direct 1. Dqjuty
Security (2001) 4000- -cum- NoU I. The audal date Released in case of recruitmait From amongst the Director
OfBcer 100- Ssiiority for detomining the Army deputation firiling Head Security GctotI

6000 ageKmh willm Pffsonnd maxiniuin age which Guards with 8 (Security)-
♦subject to c ^ b e tb e c lo s i^ who held the limit is 55 promotion. years qualifying Chairman
variation daU for receipt of rankofNaib years as on firiling berth sovicein the 2. Station
dependant applications from Suhedar dateofrecdpt by grade Director of
upon candidales in India (Executive) of application. deputation station
workload. (Other than 

Aodaman and 
Nicobar Island and 
Lakshadweq>).

Note n  : In respect of 
posts, the 
appointment to 
winch are made 
through the 
Employmeit 
Exchange, tbe 
crucial date for 
d^ennining tbe age 
limit win, in each 
case, be the last date 
up to which the 
Empk^ment 
E x ch an ^  are asked 
to sutnnit the nasies.

or
equivalent 
rank tn the 
Navy and 
Air Force

concerned-  
Men*er 

3. Station 
Engine® of 
Station 
concened- 
Monbo-



Name of post Nurr±«r 
of posts Scale

of
pay

Whether 
Sdection 
by merit 
or
Selectioft- 
cum - 
Seniority

Age Innh 
for direct 
recruits

Educational 
■nfl other 
quaKficatkms 
required for 
direct 
recruits

Whether age 
and
educationa] 
qualifications 
prescrftwd 
for direct 
recruits will 
apply in the 
ease of 
prompt ees

Period of 
probation, 
if any

Method of 
recruitment

Grades from which 
promotior^
deputation^ absorption to be 
made

If a Departnwital
Promotion 
Committee exists, 
what is its 
composition

1 8 10 11
Head Security 
Guard 
(Headquarters)

*2 (2001) Rs.
3050-

* subject 75-
to 3950-
variation 4590
dependant
upon
workload

Selection- 
cum - 
Seniority

Not
applicable

Not
applicable

No. Two
years

By
proKJOtion 
failing 
which by 
dqxitation 
failing both 
by re­
employment

I. Proaotiap :
From amongst Security 
Guards with eight years 
service in the grade,

(i) Persoraid of the rank of 
Head Security Guard or 
Havildar or holding 
equivaleit ranlcs in 
Central or State Police 
Organiations

(ii) PerMrtnel of the rank of 
constables with 8 years 
service in C»ttral or 
State Police 
Organisatkms.

Note I : The period of 
deputation iiiduding period 
of dqxjtation in ancAha- ex­
cadre post hdd immediately 
preceding tte  appointment 
in the same
organization/department 
shall ordinarily not ecceed 
three years.______________

1. Deputy 
Director 
Administration 
(Headquarters)-  
Chairman

2. Under 
Secretary 
(Administration), 
Planning 
Commission-  
Meni>er

3. Deputy 
Director 
(Security) or an 
ofiBcCT of 
equivateit rwk - 
Membw

§

§

Q

I

H
I— I

f
C /3



Note 2: However in case of 
deputation maxiaiuin age 
timh is 55 years as on date 
of receipt of application.

3 R e-ciiD loY W t:
Redred/reteased array 
personnet or merabCTSof 
para-miljtaiy Forces, 
who have.^d  the rank 
of HaviJdar or holders of 
equivalrait ranks in the 
Army, Navy and Air­
Force arKl who fiilfi] the 
foUowii® requirements;
(a) .Age . ..bdow42 

years
(b) Medical 

Category....’A’ 
(AYE)

(c) Charact«-....Very 
good/Exemplary

(d) Physical standards
(i) Height 165 cm 

(Relaxable) up 
to 160 cm for 
Hilhnen or 
Tribeman)

(ii) Chest 81 cm
uoexpanded 
with expansion 
of 5 cm 

Break in s«vice not 
n»re than 2 years

(e)



Name of 
post

Number 
of posts

Scale 
of pay

Whrthe- 
Sdection 
by hierit 
or
Seiection- 
cum - 
Seniority

Ags limit for 
direci recruits

Educational and otha- 
qualifications required 
for direct recruits

WhethCT age 
and
educattonal 
qualifications 
prescribed 
for direct 
raauits will 
apply in the 
case of 
promotees

Period of 
probation, 
if any

Method of 
recruitment

Gradrafrom 
which 
promotion/ 
deputation/ 
absorption to 
be made

IfaDepartmraitai 
Promotion 
Committee exists, 
what is its 
composition

1 10 11
Head
Security
Guard

6* (2001)

‘ subject
to
variarion
dependant
upon
workload.

Rs.
2750­
70­
3800­
75­
4400

SeJection- 
cum - 
Seniorit>'

i

Between 25 
and 40 years.

Note : The 
crucial date for 
deterniining the 
age limit wiD 
in each case, be 
the dosing date 
for receipt of 
applications 
firom the 
candidates in 
India (other 
than Andaman 
ami Nicobar 
Islands and 
Lakshadweq>).

(1) Matriculation of a 
recognized 
educational 
bstitution,

(2) Credit of 
representing one’s 
District/State in 
games, sports and 
athletics.

Minimum physical 
standards:
©Height... 167 64cres,

Chest.....81,28 cms.
(with an 
expansion of 5 
cms.)

(ii) Eye sight (with or 
without glasses): 
Distant vision -  
6/6 in one eye 
and 6/9 in the 
otb« eye;

Near Vision -  0.6 
in one eye and 
0 8 in the other 

_________________

No Two
years

50% by 
direct
recruitment 
50% by 
dqjartmaital 
pro morion

From 
artwngst the 
Security 
Guards on 
the strength 

?^fPrasar 
Bharati with 
5 years’ 
qualifying 
service fn the 
grade.

fi) Depirty Director 
General 
(Security) as a 
representative of 
Director General 
- Chainnan

(ii) Station Director 
of station 
concerned - 
Member

(iii)Station Engineer 
of station 
concerned - 
Member

m
§

>

I



(iii) Candidates 
should not have 
knock knees or 
flat feet, 

or
Retired/Released 
Army personnel who 
bekl the rank of 
Havildar (ExecutKe) 
or holder of 
eqiu\'alent rank in the 
Navy aiid Air Force

K. S. SARMA, Executive Nfenba' 
1ADVT IILTV/163/2002-Exly.l

Pnntcd by the Manager, Oovl. of India Press, Ring Road, i.!jyapun, N iMV Dclhi-110064 
and Published b\' the CoolroIkT of Pub1n.iticMS, DeBii-l 10054.




